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time as a dealer; and

v) general assessment and extra
curricular activities.

(b) Under the current guidelines, provi-
sion has been made for awarding 5% of the
dealerships/distributorships to Freedomfight-
ers. Their children are not eligible to get
dealership/distributorship under this cate-

gory.
[Translation)

Supertfast Train Between Buksar and
Howrah

6240. SHRI TEJ NARAYAN SINGH:
Will the Minister of RAILWAYS be pleasedto
state:

(a) whether Government propose to
introduce a superfast train between Buksar
and Howrah; and

(b) if so, the details thereof and when 1t
i1s likely to be started?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) Does not arise.
Air Service from Nagpur-Dethi

6241. PROF. MAHADEO
SHIWANKAR: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Gavernment propose to
commence daily air service from Nagpur to
Delhi; and

(b) if so, the steps being taken in this
regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
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MOHAMMAD KHAN): (a) and (b). The
passenger demand between Delhi-Nagpur
does not justify introduction of a daily flight
on this sector.

[English)

Subsidy on Installation of Generator
Sets in Delhi

6242. SHRI YADVENDRA DATT: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether it has been decided to give
subsidy on installation of generator sets by
the industrial units in Delhi; and

(b) if so, the details n this regard?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) According to Delhi Admini-
stration they have a proposal to introduce a
scheme for subsidy on Diesel Generator
Sets for the industrial units in Delhi.

(b) The details of the scheme are being
worked out.

[ Translation)

Commission on Sale of Petro{ and
Diesel

DR. MAHADEEPAK SINGH
SHAKYA:

SHRI BANWARI LAL PURO-
HIT:

SHRI P. M. SAYEED:

6243.

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Petrol Dealers’ Asso-
ciation has urged Government to give them
commission on sale of petrol and dieselon a
percentage basis instead of litre basis; and



